RAJYA SABHA
Tuesday, the 8th July, 2014/17th Ashadha, 1936 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

MEMBER SWORN

Shri Anang Uday Singh Deo (Odisha)

DEMAND FOR DISCUSSION ON THE PROBLEMS OF FARMERS
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ORAL ANSWERS TO QUESTIONS
FAQs on CSR activities undertaken by various companies

*21. SHRIMATI AMBIKA SONI: Will the Minister of CORPORATE AFFAIRS
be pleased to state:

(a) whether Government proposes to come out with detailed Frequently Asked
Questions (FAQs) on Corporate Social Responsibility (CSR) activities to be undertaken
by various companies;



